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The Deputy Minister of Irrigation
and Power ‘Shri Hathi): (a):

Technical 47
Others 74
Total 121 -
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(b) Recruitment is made:by the
appointment of experienced personnel
on deputation from States and by
selection of personnel through open
advertisement in the press or through
the Employment Exchange. The regu-
lar staff has been divided into differ-
ent categories based on scales of pay
and selection is made by a Committee
set up by the Board of Directors for
each category.
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Water Supply Scheme in Warangal

683. Shri E. M. Rao: Will the Minis-
ter of Health be pleased to state:

'(a) whether there has been any re-
quest from the Andhra Government
for grant of Rs. 56 lakhs for the en-
tire remodelling of Water Supply
Scheme in Warangal; and

(b) if so, what action has been
taken in the matter?

The Minister of Health (Shri Kar-
markar): (a) No.

(b) Does not arise.

National Highway No. 6

6. Shri P. G. Deb: Will the Minis-
ter of FTransport and Communications
be pleased to state:

(a) whether the people of Sambal-
pur District in Orissa have been paid
the sanctioned amount for the acquisi-
tion of their lands for construction of
the National Highway No. 6 and ade-
quate arrangements made for their
resettlement,;

(b) if not, the reason therefor;

(c) whether Government are aware
that those people whose lands have
been acquired for the National High-
way No. 6 are being assessed usual
land revenue by Government on those
very lands since 1950; and

(d) if so, the steps Government
propose to take in the matter?





